(TO BE FILLED IN DUPLICATE)

APPLICATION FOR THE INSTALLATION OF TELEP‘HONE AT DELHI/NEW DELHI FOR A
MEMBER OF PARLIAMENT UNDER THE HOUSING AND TELEPHONE FACILITIES
(MEMBERS OF PARLIAMENT) RULES, 1956 (AS AMENDED)

Dated

From :
~, MP

(Name in Block Letters)
To

The Deputy Secretary,
MS Branch,

Lok Sabha Secretariat,
New Delhi.

 SirMadam,

Kindly arrange to provide a new telephone connection for mefto treat telephone
NO already working for me/at the following address under the
Housing and Telephone Facilities (Members of Parliament) Rules, 1956, (as amended).—

New Delhi/Delhi
2.  The telephone may be installed at any time during ' -hours
to _ : hours on
3. | undertake to pay in full all the Te_!ecommvunicaﬁons, MTNL and BSNL dues, in excess of

those payable under the Housing and Telephone Facilities (Members of Parliament)-Rules, 1956
(as amended), in respect of the above telephone. '

>Yours faithfully,

Member of Parliament

LG, No.

Constituency
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